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HOUSE OF THE PEOPLE
Thursdayy 20th August, 1953

The House met at a Quarter PastEight of the Clock
[Pandit Thakur Das Bhargava in the

Chair]
ORAL ANSWERS TO QUESTIONS

R ajputana  D esert

*674. Shri M. L. Dwiyedi: Will the
Minister of Food and Aflrriculture be
pleased to refer to the reply given to
starred question No. 127 asked on the
23rd May, 1952 and supplementaries
thereon by Shri Ram Subhai? Singh,
and the supplementary statement No.
2 showing action taken on assurances
etc., given during the First Session of
the House of the People and state:

(a) whether upon the recommen
dations of the ad hoc committee of
technical experts appointed by the
Ministry of Food and' Agriculture to
advise on the measures to be taken
for the immobilisation of the Rajpu
tana deserU any steps have been taken
by Government in that direction and 
if so, what are they;

(b) whether the Desert Afforesta
tion Research Station at Jodhpur
under the aegis of the Forest Research
Institute, Dehradun, has done some
work in this connection; and

(c) if so, whether Government pro
pose to lay on the Table of the House,
brief details of the same?

The Minister of Agriculture (Dr. P.
8. Deshmukh): (a) to (c). A state
ment is ‘ laid on the Table of the
House [5ee Appendix III, annexure
No. 56.] ^

354 PSD.
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Shri M. L. Dwivedi: What is the
sum of money which has been spent
so far in this connection and vhat

is the annual target?

Dr. P. S. Deshmukh: We have an 
allotment of Rs. 2 crores according
to the Planning Commission. I would
require notice of the question as to
what amount has actually been spent.
But apart from what the Centre will
spend, I believe all the States also
will be co-operating with us.
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Sliri V. P. Nayar: May I know, Sir, 
whether any of the experts appointed 
ior the control of ddserts had any 
prior experience in controlling the 
expansion of deserts, and if so, where?

Dr. P. S. Deshmukh: We have only 
our local experts so far, Sir. We are 
likely to get one foreigner; he has not 
come yet.

Shrl Bl^nsal: What steps have been 
taken for arresting the desert moving 
into the Punjab?

Dr. P. S. Deshmukh: As I said, I 
would like to have notice of the spe
cific work done by each State.
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Shri T. S. A. Chettiar: May I know
whether Government are satisfied that 
they are getting out of this programme 
the results that they expect?

Dr. P. S. Deshmukh: We have just 
started: we are making satisfactory 
progress.

Des ert CcNiKoi. Methods

♦675. Shri M. L. Dwivedi: Will the 
Minister of Food and AxTiculture be
pleased to state:

(a) whether any demonstrations on 
the desert control methods have been 
arranged;

(b) what are the steps taken to 
create 5 mile wide forest belt to with
stand the onslaught of blown sandi 
from Sind;

(c) whether the Central Water and 
Power Commission has set up a Re
search Centre in Rajasthan; and

(d) if not. when it is likely to b# 
set up?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) and (b). Atten
tion is invited to the statement laid 
on the Table of the House in answer 
to the preceding question.

(c) No.
(d) It is not yet possible to say 

when it is likely to be set up.
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